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Item no.55

UPON hearing the counsel the Court made the following
ORDER

Opportunity to respondent nos. 1,10, 11 and 13 to file
counter affidavit has already been declined.

Respondent nos.2,4,6,7 and 12 have filed counter affidavit.

Service is complete on respondent nos. 3,5,8 and 9 but none
has entered appearance.

Registry to process the matter for 1listing before the
Hon'ble Court as per rules.

SUJATA SINGH

Registrar
HJ
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